Li sted on : 17.08. 2016
Regi strar Court No.
[tem:

SECTION-I I
IN THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CT1 ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO._ 6749 OF 2015

Abid Shamim & Anr. ... Petitioner(s)
VERSUS
| namul Haque Siddi que & O's. ... Respondent (s)
OFFI CE REPORT

The matter above nentioned was |isted before the Court of
Regi strar on 3¢ May, 2016 when an order was passed. (Copy of
Order dated 3r¢ May, 2016 is encl osed).

There are seven Respondents in the instant matter.

M. Raj Singh Rana, Advocate for Respondent No.1 has not
filed the Counter Affidavit, so far.

M. Adarsh Upadhyay, Advocate for Respondent Nos.2, 5 & 6
has not filed the Counter Affidavit, so far.

M. Sunny Choudhary, Advocate for Respondent No.3 has not
filed the Counter Affidavit, so far.

Counsel for the Petitioner has not filed spare copy of
Special Leave Petition for issuance of notice to unserved
Respondent Nos.4 & 7.

Me. Ani sha  Upadhyay, Advocat e has not filed her
Vakal at nama/ Appearance and Counter Affidavit on behalf of
Respondent No.7, despite underakes to do so before this Court on
3rd May, 2016, so far

Service of Show Cause Notice on Respondent Nos. 4 & 7 is
i nconpl et e.

The matter above nentioned is |listed before the Court of

Regi strar with this office report.



D 2:
DATED this the 9th day of August, 2016.
ASSI STANT REG STRAR
COPY TO

Ms. Sharm | a Upadhyay, Advocate
303, MC Setalvad Block, S.C 1.

M. Adarsh Upadhyay, Advocate
12, O d Lawer's Chanbers, S.C.I., N D

M. Sunny Choudhary, Advocate
S-222, Geator Kailash Part 11, New Del hi

M. Raj Singh Rana, Advocate
37, Ad Lawer's Chanbers, S.C 1., ND.

o ASSI STANT REG STRAR



